\ 212
| TEM NO 10 COURT NO. 2 SECTION | X

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH
Petition(s) for Special Leave to Appeal (Civil) No(s).10583/2004

(From the judgnment and order dated 03/02/2004 in WP No. 1673/2003 of The
H GH COURT OF BOVBAY AT NAGPUR)

PANDURANG Petitioner(s)
VERSUS

UNION OF | NDI A & ANR Respondent ( s)

(Wth appln(s) for exenption fromfiling OT. and prayer for interimrelief and office report

))

Date: 31/07/2007 This Petition was called on for hearing today.

For Petitioner(s)
M. Venkat eswara Rao Anunol u, Adv.
M. Satyajit A Desai, Adv.
M. Anol N. Suryawanshi, Adv.

For Respondent (s)

M. Shreekant N. Terdal, Adv.
M. V.P. Sharnma, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Earlier order be complied with before 8th August, 2007.

List the matter on 8th August, 2007.

(S. G Shah)
Regi strar



